Annexure-6

Name of the corporate debtor: Dentorth India Private Limited Date of commencement of liquidation: 13.03.2024 List of stakeholders as on: 02.05.2024

List of operational creditors (other than Workmen, Employees and Government Dues)
(Amount in Rs.)
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Date of |Amount [Amount of |Nature of Amount |[Whether [Amount % share S0 :;esi}zh:;t o
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attachme |nt of
nt removed? claims
pending [(Yes/No) admitted
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s Claim
Shankeran Soerd
1 [Proprietor of ["P=1°%| 11800 | 11,800 |Operational| NA NA NA [1150% | NA NA NA . -
Shankeran & CIlIRF?
|Associates
Taittiriya Claim The corporate debtor
Pact Seesitd had already deposited
2 [Solutions during 20,060 18,785 |Operational NA NA NA 18.31% NA NA 1275 - TDS of Rs.1275 in
Private CIRP favour of claimant and
Limited filed the TDS return.-
; The corporate debtor
— reCc::il\?; d i had already deposited
3 Dacnme during 80,000 72000 |Operational NA NA NA 70.19% NA NA 8000 TDS of Rs:8000 in
CIRP favour of claimant and
filed the TDS return.




